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Form G: 

 

FORM G 

INVITATION FOR EXPRESSION OF  INTEREST FOR SUBMISSION OF RESOLUTION PLAN 

FOR  M/S.  VIVIN  DRUGS  &  PHARMACEUTICALS  LIMITED  (VDPL)  &  M/S.  VIVIN 

LABORATORIES  PRIVATE  LIMITED  (VLPL)  ENGAGED  IN  THE  MANUFACTURE  OF 

PHARMACEUTICALS, CONVENTIONAL DRUGS & INTERMEDIATES, API etc., 

Under Regulation 36A (1) of the Insolvency and Bankruptcy 

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016. 

Honorable NCLT, Hyderabad vide order dated 29.04.2026 in IA no. 492/2026 IN CP(IB) 87/9/HDB/2024 

allowed the application filed for group insolvency of Vivin Drugs & Pharmaceuticals Limited.,   & 

Vivin Laboratories Private Limited., 

 

RELEVANT PARTICULARS 

1.  Name of the corporate debtor along 

with PAN/ CIN/ LLP No.  

Vivin Drugs & Pharmaceuticals Limited.,  

CIN: U24232TG2011PLC075704 

PAN: AACCE7768E 

Vivin Laboratories Private Limited., 

CIN: U24239TG2004PTC043094 

PAN: AAACF8021F 

2.   Address of the registered office   Registered office: 2A&3A, New MLA & MPs Colony 

Road No.10C, Jubilee Hills, Hyderabad – 500033 

Corporate Office: No. 8‐2‐293/82/A/234 & 235, TF‐1, 3rd 

floor, Empire square, Road No: 36, Jubilee hills, 

Hyderabad‐500033, Telangana. 

3.  URL of website     vivindrugs.com 

4.  Details of place where majority of 

fixed assets are located  

1. Plant  location:  Sy.  No  10  &  10D,  Gaddapotharam 

Village, Jinnaram Mandal, Sangareddy Dist, Telangana 

502319. (Ac 16‐00) 

2. Non  Agri  Land: Muketeswaram  village,  Jaggayapet 

Mandal, Krishna Dist. AP 521175. (Ac 44.37 cts) 

3. Office  space  no.  T.F.1  admeasuring  3670  sft.  on  3rd 

Floor,  Empire  Square,  at  Road  no.  36,  Jubilee  hills, 

Hyderabad. 

5.  Installed  capacity  of  main  products/ 

services  

Reactor capacity: 376 KL 

Active  Pharmaceutical  Ingredients  (API’S)  and 

intermediates.  Its production units  are  fully  accustomed 

with validated procedures meant for c GMP and USFDA 

norms. 

6.  Quantity and value of main products/ 

services sold in last financial year  

VDPL 

FY 2022‐23 Rs. 161.36 crores 

FY 2023‐24 Rs. 106.41 crores. 

FY 2024 ‐25  ‐ Nil 

VLPL 

FY 2022‐23  ‐ Nil 

FY 2023‐24 ‐ Nil 

FY 2024 ‐25  ‐ Nil 
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7.  Number of employees/ workmen   As on the date of CIRP admission of both the CD’s ‐ Nil. 

8.  Further details including last available 

financial  statements  (with  schedules) 

of two years, lists of creditors, relevant 

dates  for  subsequent  events  of  the 

process are available at:  

Detailed  invitation  of  Expression  of  Interest  (Process 

document)  can  be  obtained  by  sending  an  email  at 

vivin.c irp@gmail .com  

9.  Eligibility  for  resolution  applicants 

under  section  25(2)(h)  of  the Code  is 

available at:  

available at website of www.ibbi.gov.in or can also be 

obtained by sending an email at 

vivin.cirp@gmail.com  

10. Last  date  for  receipt  of  expression  of 

interest  

18.05.2026 (15 days from the date of issue of Form G) 

11. Date  of  issue  of  provisional  list  of 

prospective resolution applicants  

28.05.2026 or within 10 days from the last date of receipt of 

EoI. (whichever is earlier) 

12. Last date  for submission of objections 

to provisional list  

02.06.2026 or 5 days from the date of issue of Provisional 

List of Prospective Resolution Applicants.  (whichever  is 

earlier) 

13  Date of issue of final list of prospective 

resolution applicants 

12.06.2026 or 10 days from the last date of submission of 

objections  to  Provisional  List  of  Prospective  Resolution 

Applicants. (whichever is earlier) 

14  Date  of  issue  of  information 

memorandum,  evaluation matrix  and 

request  for  resolution  plans  to 

prospective resolution applicants 

17.06.2026 or 5 days from the date of issue of Final List of 

Prospective Resolution Applicants. (whichever is earlier) 

15  Last date for submission of resolution 

plans 

17.07.2026 or 30 days from the date of issue of 

information memorandum, evaluation matrix and RFRP 

to the Prospective Resolution Applicants. (whichever is 

earlier) 

16. Process email id to submit EOI   vivin.cirp@gmail.com  

17. Details  of  Corporate  Debtors 

registration status as MSME 

VDPL ‐ UDYAM‐TS‐02‐0013262 

 

 

 

 

 

 

Date: 03.05.2026 

Place: Hyderabad. 

 

 

 

Rajesh Chillale, Resolution Professional 

(under group Insolvency Resolution Process) 

Vivin Drugs & Pharmaceuticals Limited., 

Vivin Laboratories Private Limited., 

IBBI/IPA‐001/IP‐P00699/2017‐2018/11226 

AFA valid upto 31.12.2026 
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Form G Published in the Financial Express All India editions - on 03.05.2026: 
 

https://epaper.financialexpress.com/4147586/Hyderabad/May-03-
2026#page/2/2 
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Form G Published in Mana Telangana – All Telangana editions on 03.05.2026: 

Weblink: https://epaper.manatelangana.news/4147366/HYDERABAD/03-05-2026#page/5/3 
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Form G Published in Prajashakthi – All Andhra Pradesh editions on 03.05.2026: 

Weblink: https://epaper.prajasakti.com/view/?date=2026-05-03&edition=1&pg_no=3 

 


